NATIONAL COMPANY LAW APPELLATE TRIBUNAL

PRINCIPAL BENCH

2"FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI

DAILY CAUSE LIST DATED 11.11.2021 (THURSDAY)

COURT -II (VIRTUAL MODE)

10:30 AM

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), Hon’ble Mr. V.P. Singh, Member (Technical)
and Hon’ble Dr. Alok Srivastava, Member (Technical)

For Orders
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) | Bhawanishankar Harishchandra Sharma, | Abhirup Dasgupta Parisha Shah-R1
(Ins) No. 691 of | Director of Supreme Housing and
2021 Hospitality Pvt. Ltd.
Vs.
(With Defects) CBRE South Asia Pvt. Ltd. & Anr.
For Directions
2. Comp. App (AT) | Pankaj Khandelia & Anr. Manisha Chaudhary | Rohit Sharma
No. 271 & 385 of | Vs.
2017 Khandelia Oil and General Mills Ltd. &
Ors.
3. Competition App. | Coal India Limited &Ors Gauri Mehta Rishad A. Chowdhury
(AT) No. 1-03 of | Vs. (R-CCDH
2017 Competition Commission of India Matrugupta Mishra
&Anmr. (R-2, Mahagenco)
Rashmita Roy
Chowdhury
With (R-3, GSECL)
4. Competition App. | Coal India Limited &Ors. Pallavi S. Shroff Rishad A.
(AT) No. 11 of Vs. Chowdhury(R-1)
2017 CCI &Ors. Varun K. Chopra (R-
2, MPPGCL)
With
5. Competition App. | Coal India Limited &Anr. Pallavi S. Shroff Rishad A.
(AT) No. 12 of Vs. Chowdhury(R-1),
2017 CCI &Anr. MA Venkata
Subramanian (R-2,
GHCL)
6. Competition App. | Khanduja Coal Transport Co. Amar Ramani Arjun Krishnan
(AT) No. 23 of Vs. Jatin Kumar (R-1)
2017 Competition Commission of India & Uddyam Mukherjee
Ors. (R-2)
With
7. Competition App. | B. Himmat Lal Agrawal AnubhavMardikar Ankit Jam
(AT) No. 24 of Vs.
2017 CCI & Anr.
With




8. Competition App. | Punjab Transport Co. &Anr. Arunava Mukherjee | Arjun Krishnan
(AT) No. 26 of Vs. (R-1)
2017 Competition Commission of India & UddyamMukherjee
Anr. (R-2)
With
9. Competition App. | Jasbir Singh Saini, Proprietor of Praveen | T. SundarRamanathan| Dushyant K Mahant
(AT) No. 27 of Transport (R-1)
2017 Vs. UddyamMukherjee
CCI (R-2)
With
10. | Competition App. | KanhhaiyalalKhandelwal T. SundarRamanathan| AnupamSanghi
(AT) No. 28 of VS. (R-1)
2017 CCI & Anr. UddyamMukherjee
(R-2)
With
11. | Competition App. | KanhhaiyalalKhandelwal, T. SundarRamanathan| AnupamSanghi (R-
(AT) No. 29 of partner of Khandelwal Transport 1)
2017 Vs. Uddyam Mukherjee
CCI & Anr. (R-2)
With
12. | Competition App. | Punya Coal Road Lines NakulMohta Arjun Krishnan (R-
(AT) No. 30 of Vs. 1)
2017 Competition Commission of India & Uddyam Mukherjee
Anr. (R-2)
With
13. | Competition App. | Avaneesh Logistics Pvt. Ltd. & Anr. Ankita Chaudhary Arjun Krishnan (R-
(AT) No. 35 of Vs. Rathi 1)
2017 CCI & Anr. UddyamMukherjee(
R-2)
With
14. | Competition App. | Khandelwal Earth Movers &Anr. Johnson Subba Arjun Krishnan (R-
(AT) No. 36 of Vs. 1)
2017 CCI & Anr. UddyamMukherjee
(R-2)
With
15. | Competition App. | Bimal Kumar Khandelwal & Anr. Johnson Subba Uddyam Mukherjee
(AT)No.37of | Vs. (R-2)
2017 CCI & Anr.
With
16. | Competition App. | SSV Coal Carriers Pvt. Ltd. & Anr. Jaspreet Singh Rai Arjun Krishnan (R-
(AT) No. 16 of Vs. 1),
2018 CCI & Anr. Ankit Jain(R2)
17. | Competition App. | Karnataka Power Corporation Ltd. AchyuthAjith Kumar | Anurag Mathur (R2)
(AT) No. 05 of Vs.
2018 Competition Commission of India &
Anr.
18. | Competition App. | ITC Ltd. Kanika Chaudhary Samar Bansal
(AT) No. 11 of Vs. Nayar

2018

Competition Commission of India




19. | Competition. App. | Jaiprakash Associates Ltd. Ruchi Khanna Ranjan Sardana
(AT) No. 78 of Vs.
2019 Competition Commission of India &
Anr.
20. | TA(AT) Shree Cement Limited Manas Kumar Samar Bansal
(Compt.) No. 10 Vs. Chaudhuri (R-CCI)
of 2017 Competition Commission of India & Ors.
(Old Appeal No.
48/2016)
21. | TA (AT) Compt.) | Super Cassettes Industries Pvt. Ltd. Amit Mishra Ritwik Bhattacharya
No. 35/2017 Vs.
(Old Appeal No. | Competition Commission of India &
18/2015) Anr.
With
22. | TA (AT) (Compt.) | HT Media Ltd. Naval Satarawala Amit Mishra
No. 36/2017 Vs. Chopra
(Old Appeal No. | Competition Commission of India &
41/2015) Anr.
23. | TA(AT) Chemist & Druggist Association, Goa NakulMohta Harsh Peechara (R1-
(Competition) Vs. CCD),
No. 46 of 2017 CCI &Oirs. Ashish Kothari (R-
(Old Appeal No. 3),
53/2015) M.M. Sharma (R-4)
24. | Transfer C.A. Sai Wardha Power Ltd Bina Gupta Pallavi S. Shroff
(AT) (Compt.) Vs.
No. 01 of 2017 Coal India Ltd &Anr.
Compt.
(Execution) Case
(AT) No. 01/2018
(O1d
Compensation
Application No.
02 of 2015)
25. | Compensation Wasan Exports Pvt. Ltd. KotlaHarshavardhan | SoumoPalit (R-1)
Application Vs. Mahesh Kasana (R-
No. 150 of 1999 Canara Bank & Ors. 2)
For Admission (Fresh Case)
26. | Comp. App. (AT) | Sunil Shukla Amey Hadale
(Ins) No. 797 of Vs.
2021 Administrator, Dewan Housing Finance
Corporation Ltd. & Ors.
For Admission (After Notice)
27. | Comp. App. (AT) | Indian Bank & Ors. Brijesh Kumar Raunak Dhillon
No. 120 of 2021 Vs. Tamber Vikas Kumar Jha
Infrastructure Leasing & Financial Adarsh Saxena-R1
Services Ltd. & Ors.




For Hearing

No. 39 of 2021

Vs.
SREI Equipment Finance Ltd.

28. | Comp. App. (AT) | Care Ratings Ltd. & Anr. Ravi Bharuka Abhijeet Sinha
No. 31 of 2021 Vs. Dipen Chatterjee
SREI Equipment Finance Ltd. & Anr. Rusha Mitra
Shreys Edupuganti-R1
With
29. | Comp. App. (AT) | Brickworks Ratings India Pvt. Ltd. Arjun Krishan Shreyas Edupugani
No. 34 of 2021 Vs. Anjan Chakraborty
SREI Equipment Finance Ltd. & Anr. Saptarshi Handal-R1
30. | Comp. App. (AT) | Reserve Bank of India Vatsala Rai Rusha Mitra

Copy to: -

1. Notice Board
2. Website: www.nclat.nic.in

By order of Hon’ble Chairperson

-sd/-
Registrar
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